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Investigations ag called for, are
being made, Assessment of the Com-
pany for the assessment year 1973-74
has already been reopened.

(b) Mrs. Indira Gandhi and S/Shri
Rajiv Gandhi anqd Sanjay Gandhi are
assessed tp wealth-tax. Requisite en-
quiries are being made in their cases.
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Violation of Stamp Acts in Gujarat
and Maharashtra

3787. SHRI VIJAY KUMAR N.
PATIL: Will the Minister of FIN-
ANCE be pleased to state:

(a) whether it is a fact that some
of the agencies in Gujarat and Maha-
rashtra are instigating Adivasis to
violate the Stamp Acts;

(b) whether it is a fact that in
certain {ransactiong (sale deeds) of

land or other property, currency notes
and coins are affixed on the stamp
papers; und

(c) if so, what action the Govern-
ment has proposed to stop the spread
of such illegalities?

THE MINISTER OF FINANCE
(SHRI H. M. PATEL): (a) to (c).
The administration of Stamp Act vests
in the State Governments. The infor-
mation has been called for from the
Governments of Gujarat and Maha-
rashtra and will be laig on the Table
of the House as soon as it is received.
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